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FT.3T. 689(37).— Togafd, HIALTT & A== 77 & @UE (3) FIT TaT AKAT HT TN LT gU,
AT TH (FE-3Eed) F9H, 1961 F ST Herge e & (o0, Ude g0 Aefofag [ a9t g,
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2. AT AL (FT-3ae) s, 1961 #, Fd T sqg=T |, “oxd, 91 IREg oY SToq Rt #A7e
of T o arefie, Wiat® 10. F=AqH GOl 3fiT 31T T4 % d=F Td Taad qaral Hi7 To 3T AT %
T e, Referfea wfafe wt sroefy, sratae-

“10. FH TSAAT TATHAAT 1 TATATISIT SHT T 6 (9a1T, ST TH! H 0T TRagT darst & 91
TAAL T TR, FAwTe 3T sreeqon”
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CABINET SECRETARIAT
NOTIFICATION

New Delhi, the 7th February, 2026

S.0. 689(E).— In exercise of the powers conferred by clause (3) of article 77 of the Constitution, the President
hereby makes the following rules further to amend the Government of India (Allocation of Business) Rules, 1961,
namely: -

1. (1) These rules may be called the Government of India (Allocation of Business) (Three Hundred and Eighty-
fourth Amendment) Rules, 2026.

(2) They shall come into force at once.

2. In the Government of India (Allocation of Business) Rules, 1961, in THE SECOND SCHEDULE, under the
heading “MINISTRY OF PORTS, SHIPPING AND WATERWAYS (PATTAN, POT PARIVAHAN AUR
JALMARG MANTRALAYA)”, for the entry “10. Organisation and maintenance of mainland islands and
inter-island shipping services.”, the following entry shall be substituted, namely: -

“10. Organisation, development and maintenance of ports along with shipping services in the islands, except
to the extent delegated to the Union Territory Administrations.”

Droupadi Murmu
President

[F. No. 1/21/6/2025-Cab.]
SATENDRA SINGH, Addl. Secy.
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